IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

22.09.2025

7 Notified
Case No Courtjamount i
’ Fee to be

1 |T K MOHANTY |77755/202522.09.2025 |CMAPL/280/2025 |10 | lc |
2 |D P DASH 77771/202522.09.2025 |BLAPL/4940/2025 |10 | c |
|3 |P K MOHANTY |77780/2025|22.09.2025 |ABLAPL/8688/2025 |10 | c |
RANJIT
‘4 OHANTY ‘77782/2025‘22.09.2025 ABLAPL/8536/2025 ‘10 ‘ ’c ’
5 |s K PARIDA |77785/202522.09.2025 |WP(C)/22901/2025 |10 | | |
|6 |7 BEHERA 77786/202522.09.2025 |[WP(C)/26609/2025 |10 | | |
7 |T K BARIK  |77788/2025|22.09.2025 |WP(C)/25646/2025 |10 | | |
ASHOK KUMAR
8 [oana 77795/2025(22.09.2025  |[BLAPL/5449/2025 |10 C
9 |P K LENKA  |77798/2025(22.09.2025 |[BLAPL/12654/2024 |10 | c |
PRAMOD KUMAR
10| o 77799/2025(22.09.2025  |WP(C) /25658/2025 |10
PRAMOD KUMAR
11| o 77800/2025(22.09.2025 |WP(C)/25836/2025 |10
PRAMOD KUMAR
12| o 77801/2025(22.09.2025  |WP(C)/25871/2025 |10
PRAMOD KUMAR
13 | oa 77802/2025(22.09.2025  |WP(C)/25875/2025 |10
SANTOSH
14 | ounm nanpa |17803/202522.09.2025 WP (C)/5321/2025 |10
TAPAN KU.
15 | o samanra |17805/2025(22.09.2025 WP (C)/22901/2025 (10
|16 |N SAHOO 77808/2025(22.09.2025 |[WP(C)/12908/2025 |10 | | |
117 |u Das 77812/202522.09.2025 |BLAPL/7122/2025 |10 | c |
PRAMOD KUMAR
‘18 iy 77823/2025‘22.09.2025 WP (C) /25747/2025 ‘10 ‘ ‘ ‘
19 M DAS 77824/2025(22.09.2025  |[WP(C)/25627/2025 |10 | | |
20 |J.BEHERA 77832/202522.09.2025 |CRLA/1205/2024 |10 | c |
21 |S.BEHERA 177837/2025(22.09.2025 |CRLMC/3756/2025 |10 | lc |
22 |P.BASTIA 177864/2025(22.09.2025 |CMP/1492/2025 0 | lc |
23 |P.DAS 177868/2025(22.09.2025 |CRLMA/52/2025 0 | lc |
24 |M NAIK 77870/202522.09.2025 |[WP(C)/26539/2025 |10 | c |
25 |M PAGAL 177871/2025(22.09.2025 |[WP(C)/26126/2023 |10 | lc |
26 |A.MOHANTY  |77872/2025(22.09.2025 |CMP/545/2025 0 | c |




27 |p C DAS 177880/2025(22.09.2025 WP (C)/22814/2022 |7 | v |
28 [B DAs 77881/202522.09.2025 |[WP(C)/10425/2021 |10 | c |
29 |S P SAMANTA |77882/2025(22.09.2025 |WP(C)/24560/2025 |10 | c |
30 o |77883/2025(22.09.2025  CRLMC/1307/2020 |7 U

31 oot 17788572025 22.09.2025  |CRLMC/1308/2020 |7 U

132 |B BEHERA 77888/2025(22.09.2025 WP (C)/26627/2025 [10 | lc |
33 [B Das 77889/2025[22.09.2025 |[WP(C) /26535/2025 |10 | c |
34 [B DS 77894/202522.09.2025 |[WP(C)/38277/2023 |10 | c |
135 [B DAs 77895/202522.09.2025 |[WP(C)/23115/2025 |10 | c |
36 |B DAs 77897/202522.09.2025 |[WP(C)/12610/2025 |10 | c |
37 |T K MOHANTY |77898/2025(22.09.2025 |ABLAPL/7698/2023 |10 | o |
138 |B DAS 77899/2025(22.09.2025 |[WP(C)/16773/2022 |10 | lc |
139 |P R SUTAR  [77900/2025|22.09.2025 |RSA/43/2019 0 | v
|40 |B DAS 77901/2025(22.09.2025 |[WP(C)/16768/2022 |10 | lc |
|41 |B DAs 77902/202522.09.2025 |[WP(C)/16766/2022 |10 | c |
|42 |A SAHOO 177903/2025(22.09.2025 |FAO/138/2018 0 | v
|43 |B DS 77904/202522.09.2025 |[WP(C)/31982/2024 |10 | c |
|44 |S K PANDA  |77905/2025|22.09.2025 |CONTC/2184/2022 |10 | oo
|45 |P K SWAIN  |77906/2025|22.09.2025 |WP(C)/9017/2014 |10 | oo
|46 |B DS 77907/202522.09.2025 |[WP(C)/31368/2024 |10 | c |
|47 |A K ROUT 177908/202522.09.2025 |SA/208/2002 0 | oo
|48 |B DAS 77909/202522.09.2025 |[WP(C)/31200/2024 |10 | c |
|49 |L MOHANTY  |77910/2025|22.09.2025 |RSA/387/2019 0 | u |
50 |A K NAYAK  [77911/2025|22.09.2025 |[MA/491/1993 0 | oo
51 |D RAY 77912/2025(22.09.2025 WP (C)/22862/2019 [10 | v
‘52 aoma ‘77913/2025‘22.09.2025 FAO/311/2019 ‘10 ‘ ‘c ‘
|53 |s P DHAL 177914/2025(22.09.2025 WP (C)/20622/2010 |10 | u |
54 M R MALLA  [77915/202522.09.2025 |WP(C)/546/2018 |10 | c |
55 |P N NAYAK  |77916/2025(22.09.2025 |[WP(C)/16151/2019 [10 | v
56 |B D BISWAL |77917/2025(22.09.2025 |[WP(C)/19788/2025 [10 | lc |
57 |B K PATI 77918/2025(22.09.2025 |[WP(C)/9126/2010 |10 | v
58 |B D BISWAL |77919/2025(22.09.2025 |[WP(C)/19798/2025 (10 | ic |
|59 |s P DHAL 77920/2025(22.09.2025 |CRLREV/1564/2007 (10 | v
|60 |S PATTANAIK |77922/202522.09.2025 |ELPET/5/2024 0 | v
61 |L D SAHOO  |77923/2025|22.09.2025 |CMP/1369/2018 0 | v
62 |B K DALAI  |77924/2025|22.09.2025 |0JC/6548/1995 0 | v
‘63 oM PATRA ‘77925/2025‘22.09.2025 WP (C) /5249/2017 ‘10 ‘ ‘U ‘
64 |J P KAR 77926/202522.09.2025 |[WP(C)/13603/2013 |10 | v
65 |J P KAR 177927/2025(22.09.2025  |[WA/205/2015 0 | v
66 |J P KAR 77928/202522.09.2025 |[WP(C)/2686/2022 |10 | v
67 |S NAYAK 77930/202522.09.2025 |[WP(C)/23492/2025 |10 | lc |




‘68 OnADATEA ‘77931/2025‘22.09.2025 WP (C) /17374/2023 ‘10 ‘ U ‘
69 [B DAS 177934/2025(22.09.2025 |[WP(C)/24881/2025 |10 | ic |
170 |S NANDA 177946/2025(22.09.2025 |BLAPL/9500/2025 |10 | lc |
|71 N SAHOO 177951/2025(22.09.2025 |BLAPL/8822/2025 |10 | lc |
|72 |D P DASH 177957/2025(22.09.2025  |BLAPL/2712/2025 |10 | c |
173 |S.K.SAMAL  |77959/2025(22.09.2025 |WP(C)/25887/2025 [10 | lc |
174 |S.K.SAMAL  |77964/2025(22.09.2025 |WP(C)/25839/2025 [10 | lc |
|75 |S. CHOUDHURY |77965/2025(22.09.2025 |BLAPL/8806/2025 (10 | lc |
176 |S.K.BISWAL |77967/2025(22.09.2025 |[WP(C)/25050/2025 [10 | lc |
177 |J.K.MOHANTY [77971/2025(22.09.2025 |[WP(C)/25089/2025 [10 | lc |
|78 |B.P.TRIPATHY [77982/202522.09.2025 |JCRLA/126/2024 |10 | lc |
79 |M.NAYAK 77983/202522.09.2025 |[WP(C)/25811/2025 |10 | c |
|80 |P K MOHANTY |77984/202522.09.2025 |CONTC/2477/2024 |10 | c |
81 |B K SINGH  |77989/2025|22.09.2025 |WP(C)/24927/2025 |10 | c |
|82 |B K SINGH  |77994/202522.09.2025 |WP(C)/24789/2025 |10 | c |
|83 |B K SINGH  |77995/202522.09.2025 |WP(C)/24015/2025 |10 | c |
|84 |H.K.MOHANTA |77996/202522.09.2025 |WP(C)/25246/2025 |10 | c |
|85 |B K SINGH  |77998/202522.09.2025 |WP(C)/23780/2025 |10 | c |
|86 |M.PANDA 77999/202522.09.2025 |[WP(C)/19348/2025 |10 | c |
87 |D P DASH 78001/202522.09.2025 |[BLAPL/5069/2025 |10 | c |
188 |B K SINGH  |78002/2025(22.09.2025 |[WP(C)/24011/2025 |10 | lc |
189 |P.K.PANI 78003/202522.09.2025 |[WP(C)/24060/2025 |10 | c |
90 |B K SINGH  |78005/202522.09.2025 |WP(C)/23896/2025 |10 | c |
‘91 o IIRA ‘78009/2025‘22.09.2025 BIAPL/8712/2025 ‘10 ‘ ‘c ‘
192 |P.K.BEHERA |78010/2025(22.09.2025 |[WP(C)/17455/2025 |10 | lc |
93 |B K SINGH  |78013/2025(22.09.2025 WP (C)/23824/2025 |10 | lc |
|94 |S.C.SUNDARA |78014/202522.09.2025 |WP(C)/23102/2025 |10 | c |
95 |B K SINGH  |78019/202522.09.2025 |WP(C)/23783/2025 |10 | c |
|96 |B.D.BISWAL |78020/202522.09.2025 |WP(C)/24751/2025 |10 | c |
|97 |A. MOHANTY |78021/202522.09.2025 |WP(C)/26557/2025 |10 | c |
98 |B K SINGH  |78025/202522.09.2025 |WP(C)/23775/2025 |10 | c |
‘99 ;i:HABANTA ‘78027/2025‘22.09.2025 ABLAPL/5731/2025 ‘10 ’ ’c ’
1100 B K SINGH  |78030/202522.09.2025 |WP(C)/23726/2025 |10 | c |
1101 |SUBAS SAMAL |78036/2025|22.09.2025 |ABLAPL/8260/2024 |10 | lc |
1102 B K SINGH  |78037/2025|22.09.2025 |[WP(C)/23719/2025 |10 | lc |
1103 B K SINGH  |78041/2025|22.09.2025 |[WP(C)/23718/2025 |10 | lc |
1104 B K SINGH  |78043/2025|22.09.2025 WP (C)/23490/2025 |10 | lc |
1105 |J.K.MOHANTY |78044/2025(22.09.2025 WP (C)/25047/2025 |10 | lc |
1106 B K SINGH  |78045/2025(22.09.2025 |[WP(C)/23451/2025 |10 | ic |
107 B K SINGH  |78046/2025/22.09.2025 |WP(C)/23221/2025 |10 | c |
/108 B K SINGH  |78047/202522.09.2025 |WP(C)/23716/2025 |10 | c |




1109 |R PRADHAN  |78048/2025(22.09.2025 |WP(C)/18861/2017 [10 | lc |
1110 |T K MISHRA |78062/2025(22.09.2025 |[WP(C)/18253/2014 |7 | v
111 |[P.K.MISHRA |78085/202522.09.2025 |WP(C)/25719/2022 |10 | c |
1112 |S SAMAL 78090/2025(22.09.2025 |BLAPL/8899/2025 |10 | lc |
1113 |s SAMAL 178091/2025(22.09.2025 |BLAPL/9052/2025 |10 | lc |
1114 |P. NAYAK 78092/202522.09.2025 |[WP(C)/21921/2025 |10 | c |
‘115 K DAS ‘78096/2025‘22.09.2025 WP (C) /24195/2025 ‘7 ;Aggéi;gs‘ ‘
116 B.S.SWAIN  |78099/2025(22.09.2025 |TRP(C)/178/2025 [10 | lc |
1117 |M.PAGAL 78101/2025(22.09.2025 |TRP(C)/314/2025 |10 | lc |
1118 B BARIK 178103/2025(22.09.2025 |[WP(C)/2572/2022 |10  [6.00,3*6 [U |
1119 |S.SAHOO 78104/202522.09.2025 |TRP(C)/339/2025 |10 | lc |
1120 |T. K. NAYAK |78105/202522.09.2025 |WP(C)/21947/2025 |10 | c |
121 |B BARIK 78106/202522.09.2025 |WP(C)/35302/2022 |10  |5.00,3*5 [U |
/122 |D.K.MOHANTY |78107/202522.09.2025 |CONTC/4329/2025 |10 | c |
1123 [B.K.PATI 78109/202522.09.2025 |CONTC/2872/2025 |10 | c |
1124 |A.S.PAUL 78111/202522.09.2025 |CRLMC/3794/2025 |10 | c |
1125 |p JENA 78112/202522.09.2025 [WP(C)/25327/2025 |10 | c |
|126 |A.MOHANTY  |78114/2025|22.09.2025 |CRLMC/3740/2025 |10 | c |
1127 |G. SAHOO 78116/202522.09.2025 |CRLMC/3618/2025 |10 | c |
128 |T K NAYAK  |78117/2025|22.09.2025 |WP(C)/24173/2025 |10 | c |
1129 |G.SAHOO 78118/2025(22.09.2025 |CRLMC/3619/2025 |10 | lc |
1130 |P B SENAPATI [78119/2025(22.09.2025 |TRPCRL/87/2025 |10 | S
1131 [P B SENAPATI 78120/202522.09.2025 |CRLMC/800/2025 |10 | o |
1132 |D.P.DASH 78121/2025[22.09.2025 |CRLMC/3767/2025 |10 | c |
1133 [B.RANA 78123/202522.09.2025 |CRLMC/3719/2025 |10 | c |
1134 |S K SAHU 78125/202522.09.2025 |[WP(C)/24173/2025 |10 | c |
1135 |D K SAHU 78127/202522.09.2025 |[WP(C)/12357/2025 |10 | SR
136 [B.K.SWAIN  |78128/202522.09.2025 |CONTC/3829/2025 |10 | c |
1137 |P BASTIA 78129/202522.09.2025  |[WP(C)/23503/2025 |10 | SR
M/S.ALOK
138 [KUMAR 78130/2025(22.09.2025 |CMP/661/2016 10 c
MOHAPATRA
1139 |a DS 78132/2025[22.09.2025 |ABLAPL/7491/2025 |10 | o |
1140 |[B K MOHARANA [78135/202522.09.2025 |WP(C)/19691/2025 |10 | SR
141 |00 NARREAN 19813672025 [22.09.2025 W (C) /20794/2025 |10 c
1142 |B.SWAIN 78137/2025(22.09.2025 |CRLMP/1136/2025 |10 | lc |
1143 |S DAS 78138/202522.09.2025 |[WP(C)/26239/2025 |10 | v
144 |S. K. RATH |78139/2025|22.09.2025 |CMP/1369/2018 7 | v
BADRI ‘ ‘
145 |NARAYAN 78140/2025(22.09.2025 WP (C)/20592/2025 |10 c
PANDA
1146 |S DAS 78141/2025(22.09.2025 |[WP(C)/677/2025 |10 | v |
1147 M R ROUTRAY |78142/2025(22.09.2025 |WP(C)/23443/2025 [10 | lc |




1148 |B K MOHARANA [78146/2025(22.09.2025 |WP(C)/20746/2021 |10 | c |
1149 |s Das 78147/202522.09.2025 |[WP(C)/26472/2025 |10 | |
150 M R BARIK  |78149/2025(22.09.2025 |WP(C)/16741/2025 |10 | |
1151 [P BASTIA 178150/2025(22.09.2025 WP (C)/23445/2025 [10 | v
1152 [B N SAHU 78151/202522.09.2025 [BLAPL/8847/2025 |10 | |
153 [B N SAHU 78152/202522.09.2025 |ABLAPL/10211/2025[10 | o |
|154 B N SAHU 78153/2025(22.09.2025 |BLAPL/8846/2025 |10 | v |
|155 B N SAHU 78154/2025(22.09.2025 |BLAPL/8843/2025 |10 | v
1156 M BEHERA 178155/2025(22.09.2025 |LAA/16/2016 0 | c |
157 |P BEHERA 78158/202522.09.2025 |[WP(C)/26632/2025 |10 | v |
|158 |S BARIK 78160/2025(22.09.2025 |ABLAPL/331/2025 |10 | v |
|159 |A MOHANTY  |78161/2025|22.09.2025 |CMP/273/2025 0 | v |
1160 |A SAHOO 78162/202522.09.2025 |[WP(C)/24136/2025 |10 | S
161 |A SAHOO 78163/202522.09.2025 |[WP(C)/24138/2025 |10 | oo
1162 M K PRADHAN |78164/2025|22.09.2025 |CMP/1356/2025 0 | oo
1163 |P K ROUTRAY |78165/2025(22.09.2025 |LAA/16/2016 0 | c |
‘164 AT ag ‘78166/2025‘22.09.2025 BLAPL/9318/2025 ‘7 ’ ‘U ‘
165 |S CH DaS 78167/202522.09.2025  |[LAA/3/2022 0 | c |
1166 [P C DAS 78168/202522.09.2025 |[WP(C)/24373/2025 |10 | oo
‘167 mammT oo ‘78169/2025‘22.09.2025 BLAPL/9481/2025 ‘7 ’ ‘U ‘
1168 [P C DAS 78170/202522.09.2025 |[WP(C)/24393/2025 |10 | oo
1169 |S CH SUNDARA |78172/2025(22.09.2025 |LAA/4/2022 0 | c |
170 M R BARIK  |78173/2025|22.09.2025 |CRLMC/3136/2024 |10 | N
1171 [M K PANI 78174/2025(22.09.2025 WP (C)/25989/2025 |10 | c |
1172 |J P KAR 78175/2025(22.09.2025 |ABLAPL/9509/2025 [10 | v
173 [N K ROUT 78176/2025(22.09.2025 WP (C)/22943/2025 |10 | lc |
1174 [K SAHOO 78177/2025[22.09.2025 |CRLMP/1197/2025 |10 | o |
175 |R C PRADHAN |78178/202522.09.2025 |CONTC/4315/2025 |10 | SR
1176 |S K RATH 78180/202522.09.2025 |[WP(C)/20077/2025 [10 | c |
1177 [P K DAS 78181/2025[22.09.2025 |[WP(C)/19371/2024 |10 | c |
1178 |S. BARIK 78183/202522.09.2025 |[WP(C)/17971/2022 |10 | c |
1179 |s K RATH 78188/2025[22.09.2025 |[RVWPET/292/2023 |10 | c |
1180 |[P. R. SWAIN [78190/202522.09.2025 |WP(C)/26069/2025 |10 | c |
181 |[P.K.BARIK  |78195/202522.09.2025 |CRLMC/3087/2025 |10 | c |
1182 |s DASH 78196/2025(22.09.2025 |CRLMC/4699/2024 |10 | c |
1183 |A MOAHNTY  |78198/2025/22.09.2025 |[CRLMC/590/2023 |10 | ic |
1184 [P. K. MISHRA|78203/2025(22.09.2025 |[WP(C)/25352/2025 [10 | c |
1185 |J. D. MUDULI |78205/2025(22.09.2025 |WP(C)/24437/2025 [10 | lc |
' 14.00,3*%4 | ‘
186 |K.DANG 78215/2025(22.09.2025 |ABLAPL/3070/2024 |7 PAPER U
LESS

1187 |KIRTAN DANG |78217/2025(22.09.2025 [WP(C)/26524/2025 |7 | S
/188 M.R.SAHOO  |78218/2025|22.09.2025 |CONTC/3959/2025 |10 | lc |




1189 |S.K.ROUT 178220/2025(22.09.2025  |SA0O/10/2025 0 | lc |
1190 |B.DAS 78221/2025(22.09.2025 |CRLREV/618/2025 |10 | lc |
191 |B.K.MOHANTY |78222/202522.09.2025 |CRLREV/602/2025 |10 | c |
1192 |M.BEHERA 78223/202522.09.2025 |CRLREV/499/2024 |10 | c |
1193 |B.DAS 78226/2025(22.09.2025 |CONTC/4212/2025 |10 | lc |
1194 B.DAS 178227/2025(22.09.2025 |CONTC/4087/2025 |10 | lc |
1195 B.DAS 78228/2025(22.09.2025 |CONTC/4192/2025 |10 | lc |
196 M K NAYAK  |78231/202522.09.2025 |WP(C)/1270/2022 |10 | lc |
‘197 ot oA ‘78232/2025‘22.09.2025 5A0/13/2018 ‘10 ’ ‘c ‘
1198 [K SAHOO 178233/2025(22.09.2025 |CRLREV/265/2003 |10 | lc |
1199 |S SATAPATHY |78235/2025(22.09.2025 |CRLREV/575/2022 |10 | lc |
1200 |N.SAHOO 78248/202522.09.2025 |CRLMC/3534/2025 |10 | c |
201 |[K C SAHOO  |78254/2025|22.09.2025 |CONTC/5213/2023 |7 | oo
202 |PK MISHRA  |78257/2025|22.09.2025 |ABLAPL/10615/2025|10 | c |
203 |a SAHOO 78258/202522.09.2025 |ABLAPL/6397/2025 |10 | c |
204 |A sAHOO 78259/202522.09.2025 |ABLAPL/6448/2025 |10 | c |
205 |AK JATI 78260/202522.09.2025 |ABLAPL/10619/2025|10 | c |
| [PADMINT ' ' ' '
206 | 4y |78261/2025(22.09.2025 WP (C) /21551/2025 |7 | U |
(IN PERSON)

207 [B DAs 78262/202522.09.2025 |ABLAPL/8478/2025 (10 | c |
208 |[HK MOHANTA |78263/2025(22.09.2025 |CRLMC/2775/2025 |10 | c |
209 EAMiﬁTA 78264/2025(22.09.2025  |WP(C)/25515/2025 |10 c

210 |P.K.MOHANTY |78265/202522.09.2025 |CRLMC/3528/2025 |10 | c |
211 [JRPURRCH 78266/2025 [22.09.2025 |[ABLAPL/10571/2025 |10 c
212 |[S. BISWAL  |78267/2025|22.09.2025 |BLAPL/8994/2025 |10 | c |
213 giii?iI Dag |78268/2025(22.09.2025  |ABLAPL/10727/2025|7 U
214 K. C. PANDA |78269/2025|22.09.2025 |CMP/1498/2025 0 | lc |
[ | | Total 12101

NIC




